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RAJYA   SABHA 

Friday, the 3rd August, 1984/12 
Sravana 1906 (Saka) 

The House met at eleven of the 
clock, Mr. Chairman in the Chair. 

ORAL ANSWERS TO QUESTIONS 

MR. CHAIRMAN: Question No. 181. 
Shri Ram Chandra Vikal, 

SHRI RAM CHANDRA VIKAL: 
Question No. 181. 
Bonus on the Production of Wheat to 

Farmers 

*181. SHRl RAM CHANDRA 
VIKAL:f 

SHRI MUKHTIAR SINGH 
MALIK: 

Will the Minister of AGRICULTURE 
he pleased to state; 

(a) whether the Central Government 
have received any representation from 
the farmers of Punjab and Haryana for 
the payment of bonus on production of 
wheat; 

(b) whether it is a fact that the far- 
mers of the above "two States have de- 
manded upward revision of paddy 
prices to the level recommended by the 
Agricultural Prices Commission; and 

(c) whther their demands have been 
considered by the Central Govern- 
ment; if so, with what results? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI YOGENDRA MAKWANA): 
(a) A proposal was received from 
the Government of Punjab for the 
payment of bonus on the procure- 
ment of wheat. 

(b) and (c) There have heen repre- 
sentations from various quarters about 
upward revision of procurement prices 
of paddy.    The Government 0f India, 

fThe question was actually askea on 
the floor of the House by Shri Ram 
Chandra Vikal. 
978 RS—1. 

after consulting the State Govern- 
ment and concerned authorities and 
keeping in view the read to pro- 
vide sufficient incentive to the 
farmers as also the interests of 
the consumers and overall eco- 
nomic implications, fixed the pro- 
curement price for varieties of paddy 
in the "common" group at the level 
recommended by the Agricultural 
Prices Commission for the 1984-85 
marketing season. This price is higher 
than the procurement price for the cor- 
responding group of paddy fixed for 
the 1983-84 marketing season by 
Rs. 5.00 per quintal. 
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RAO BIRENDRA SlNGH; Sir, I 

don't agree with the honourable Mem- 
ber that tx>nus is deferred wage, at 
least insofar as agriculture is concern- 
ed. Moreover, bonus, to my mind, 
means additional incentive ------  

MR CHAIRMAN: It is like the sup. 
plementaries that I am allowing. 

RAO BIRENDRA SlNGH:....t0 the 
workers, t0 the producers, in addition 
to the normal prices or wages. Here, 
Sir, it is a question of price for the 
producers. 
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MR. CHAIRMAN; Yes. These two 
principles, Mr. Sinha, do not agree and 
this cannot toe inducted into agricul- 
ture. 

SHRi INDRADEEP SINHA: Sir, 
they also put in their labour; the pea- 
sants also put in their labour. 

MR CHAIRMAN; That is right. 
But it cannot be applied here. 
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MR. CHAIRMAN: Question No. 182. 

*182. [The questioner (Shri V. 
Gopalsamy) toas absent.. For answer 
vide cols. 37-38 infra]. 

MR. CHAIRMAN.   Question No. 183. 

Allocation of Fertilisers to different 
States for tbe Kharif Season 

*183. SHRI SURAJ PRASAD:! 
SHRI INDRADEEP SINHA: 

Will the Miinster of AGRICULTURE 
be pleased to state the details of the 
allocation of fertilisers to the different 
States for the kharif season during the 
current year? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA): A State- 
ment indicating allocation of fertilisers 
made Statewise during the current 
Kharif 1984 season, is laid on the 
Table of the Sabha. 

 

 


